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News-Item Captioned '‘Normal Crime on the
rise in Punjab*

*37. SHRI HARVENDRA SINGH
HANSPAL: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government's attention has
been drawn to the news-item captioned
"Normal crime on the rise in Punjab" which
appeared in the 'Times of India' of the 16th
September, 1988;

(b) if so, whether it is a fact that since the
Operation Black Thunder', the number of
murders in Punjab has been increasing; and

(c) what are the exact causes of in
crease in  murder incidents in  Pun
jab and what steps the Central Gov
ernment propose to take to check the
trend?

THE
AFFAIRS
Yes, Sir.

MINISTER
(SHRI

OF HOME
BUTA  SINGH): (a)
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to Questions 46
(b) and (c) According to the infor-
mation furnished by the Government
of Punjab the number of cases of
murder registered in the months of
June, July, August and September,
1988 is considerably less than the
number of murder cases registered
during May, 1983, the months
in  which  'Operation Black
Thunder' was  carried out.

Thus there has been no increase in the
number of cases of murders since 'Operation
Black Thunder'.

Communal Disturbances in Karnataka

*38. SHRI BEKAL UTSAHI: SHRI
JAGADISH JANI;

Will the Minister of HOME AFFAIRS be
pleased to state:

(&) whether Government have received
any report from Karnataka Government about
the recent communal disturbances in Bidar; if
s0. what are the details thereof;

(b) what is the number of persons
killed/injured in the disturbances; and

(c) what steps have been taken to curb
such incidents?

THE MINISTER OF HOME AFFAIRS
(SHRI BUTA SINGH): (a) and (b) According
to the Government of Karnataka, on 15th Sep-
tember, 1988 as a sequal to an altercation on
14th September, 1988 there were several
violent clashes between groups of Sikh students
and their non-Sikh adversaries which led to
widespread arson and looting by antisocial
elements. The situation was brought under
control by the evening of the same day with the
arrival of DIG, Gulbarga and additional police
re-inforcenfent from outside the district.
Prohibitory orders were promulgated and peace
meetings were convened with the leaders of
two communities who agreed to cooperate i
with the district authorities in main-taining
peace and comunal harmony.



